
Documents to be submitted as Proof of Identity and Address by persons 

other than Individuals (i.e. Firm, BOI, HUF, AOP, AOP(Trust), Local 

Authority, Company, Artificial Juridical Person) located in India at the 

time of application for PAN 

Proof of Identity and 

Address 
      

HUF      
Any document prescribed in the case of individuals in respect 

of Karta of the HUF. 

Company      
Copy of Certificate of Registration issued by Registrar of 

Companies. 

Firms  
  

    

Copy of Certificate of Registration issued by Registrar of 

Firms or Copy of Partnership Deed. 

AOP (Trusts)     
Copy of Trust Deed or Copy of Certificate of Registration 

issued by Charity Commissioner. 

AOP/BOI/Local 

Authority/Artificial 

Juridical Person  

    

Copy of Agreement or Copy of Certificate of Registration 

issued by Charity Commissioner or Registrar of Co-operative 

Society or any other Competent Authority or any other 

document originating from any Central or State Government 

Department establishing identity and address of such person. 

 


